17375
14.32 hrs.

DISCUSSION RE: PLANNING MIN-

ISTER'S VISIT TO US.A. AND
CANADA

Shrimati Renn Chakravarity
(Barrackpore): Mr, Speaker, Sir, I
have asked for this discussion on {he
statement of Shri Asoka Mehta who
hag recently returned after talks on
foreign aid from Washington be-
cause for sometime past there have
been very serious inroads made upon
our ic ind d We all
know that on our economic indepen-
dence ultimately rests our political
independence. The talks, speeches
and the statementg about which we
have read in the papers besides the
statement which he hag placed before
Parliament—from these. we find that
Shri Asoka Mehta has during those
talks used certain phraseology which
had naturally given rise to various in-
terpretations and varioug misgivings.
One of them was the phrase ‘back-
seat driving’ .

The Minister of Planning and Social
Welfare (Shri Asoka Mehta): In the
statement?

Shrimati Rena Chakravartty: He hag
also talked about “guided y"
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making us sink more and more into
subservience to the USA. It is from
this yardstick that I would like this
House to take this statement into con-
sideration. Further, it is now clear
from his statement before the House
that the Fourth Plan is going to be
shaped by the World Bank and its
appraisal and considerations will be
necessary before we finalise our
fourth plan. There was 3 time, I re-
member, when the Second Plan was
considered, all leaders of parties were
invited for their comments and ideas
before the formulation of that plan.
Since then something has happened
The tentative plan that is before us is
being eroded away and we are told
that they propose to invite the World
Bank as leaders of the consortium to
arrange for its early consideration.
It is clear that the plan will be shap-
ed by the world bank and if its shape
is disliked by them, we shall have to
change its shape. It is clear also that
President Johnson has said that he
would be guided by the opinion of the
World Bank and the World Bank
will be guided by the Bell Mission's
findings of which, Shri Asoka Mehta
in one of his statements says, he is
not aware; it does not concern him.
We know that the Bell Mission’s Re-
port exists and is with the Planning
c L
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and about “structural transformation”.
The words “structural transformation”
are there in his statement to us. This
was rather unfortunate pharaseology
but it would not matter so much if at
least arigsing out of hig statements or
his speeches certajn actions had not
taken place in concrete form. The
Madras fertiliser deal is the concrete
form of what “back-seat driving”
actually means. Also the liberalisa-
tion of controls over a wide field with-
out having made any independent as|
sessment and the big concessions given
to foreign private capital—all these
have given rise to serious misgivings
whether we are not changing policies,
whether these changes are in our
national interest, whether it is not
really bartering away our national
independence. leading us to the verge
of bankruptcy and in the process

whether Shri Mehta cares
to admit it or not and one could
have a look iato it and see cl-arly
how much it has influenced our Gov-
ernment's thinking.  Therefare, it is
important for this House to make its
position very clear and not to allow
its prerogatives to be eroded. That is
why 1 have raised this discussion.
First and forcmost. it is time now
that we should take note and clearly
state what we think about foreign
loans both private and otherwise and
we must lay down clearly our attitude
if we want to safeguard our freedom.
During the last year and a half the
World Bank and the Bell Mission and
the U.S. aid mission were carrying oan
a policy of “a carrot and stick policy”,
of one agency saying aid will be given,
another saying: you cannot have it
unless you give concessions, which
have been euphemistically called by
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Shrj Mehta the “necessary structural
changes for strengthening India’s
economic development and the attain-
ment of self-reliant growth”. Actually
a little while before Shastriji died in
July 1965 in a public speech he te-
acted strongly regarding this constant
asking for foreign aid. He raised
serioug doubts regarding celiance on
foreign aid for development plan.
While emphasising the need to reduce
progressively the degree of depen-
dence on foreign aid, he particularly
pointed out that our “incurring of
foreign aid should be in the ratio of
our ability to repay”. This problem
comes now when we are standing at
a critical juncture in our hisaory,
when we are facing the question of
heavy repayment of the loans which
we have already incurred and there
has been a d d for rescheduling
of loans. If wea refuse to be cautious
we shall land ourselves in a position
where the viclous circle of loans and
further loans will drive us into the
quagmire of never being able to raise
ourselves up again. That is why it is
a matter of concern that when Shri
Mehta left for Washington, before he
left, he got the Prime Minister to agree
to raise the original fourth plan sum
of Rs. 4000 crores of foreign exchange
to Rs. 4800 crores. I am told that no
agency of our government or the
Planning Commission or the Ministry
of Finance or Commerce unde-took a
detailed study as to why it was nece-
ssary to increase it suddenly from
Rs. 4000 to 4800 crores. Actually there
wag the US aid body’s study but there
was no counter-check on that study
and even with respect to the original
figure of Rs. 4000 crores, if we take
into consideratton, that we can only
incur loans in the ratio of our abilitv
to rcpay, it would mean we Wowa
have had to earn foreign exchange
to the tune of Rs. 5100 crores. This
itself was a little high. Now, suddenly
thig amount has been increased to
4,800 crores of rupees. That means
we shall nzed at least Rs. 6,000 crores
by way of export earnings, and if we
look not only at. the present state of
_things. but the position during the
last 12 years, we will see that there
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has been an increasc in foreign earn-
ings on ap average of lesg than five
per cent. And for the last three years,
there hag been gtagnation. Therefore,
if Shri Asoka Mehta is allowed te
have his own way, by the fifth or the
sixth Plan, we fear that we may get
into a position like Indonesia, whos.
loans and annual repayment and jn-
terest charges exceed her national
income. If it comes, God for bid, it
would mecan complete bankruptcy. 1
do not want to stand over pessimistic
but these are trendg about which we
have to think from now on and let
us, therefore, take heed in time,
while the going is good.
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I would like to say that there is
only g very thin line of difference bet-
wecn what Shrj Asoka Mehta has
called, “guided economy”—as opposed
to what we would normally like him
to work for, namely, planned, socialist

1y—and  “guided d acy.”
That is why I say that we have to look
at what is happening to the Plan, and
how the percentage of aid to total out-
lay has increased or decreased. In
the second Plan, it was nine per cent;
in the third Plan, the amount of
foreign loan that we incurred work-
ed out, in relation to the total out-
lay, to 20 per cent which was a big
increase. Ip the fourth Plan, it is
22.3 per cent. From 20 to 228 per
cent, the increase may not be grent.
but in terms of the officlal ‘market
rate of the dollar, it would be two or
three times more.

14.42 brs.

[Mg. DepuTY-SPEAKER in the Chair!

Shri  Sachindra Chaudhuri, the
Finance Minister, has said only the
other day, and has rightly said, that
the yardstick of sel’-reliance achicv-
ed will be, how far foreign aid has
declined in the total outlay. I would
beg of the Finance Minister in this
House to take very great care re-
garding this, and to really think once
again whether we are not going pell-
mell towards a precipice.



17379 Planning MAY
[Shrimati Renu Chakravartty]
Not only that. For every dollar

we are incurring for foreign aid, we
peed three to four dollars by way of
rupees and this is higher in project
aid and lower in non-project aid. To
meet this India is going in for a reck-
lesy deficit finuncing. 1 would point
out that the provision of deficit
financing in the thirg Plan wag about
Rs. 550 crores, when it was expected
that the national jncome would be
round-about 30 per cent while actual-
ly, the national income has been only
15 por cent in the matter of its in-
credse. If in such a situation, I am told
that in disguise and open from deficit
financing has reached the figure of
Rs. 1,200 crores, is it not a highly
dangerous situation? So, while phy-
sical output has declined by half, we
have gone in for thig reckless defleit

financing. While 1 do not say that
this is the only reason, I must
must say that among other reasons,
high prices, black-marketing, black-
market rates. and rocketing prices
have been contributed by this
reckless way of going in for  deficit
financing. That is why I ask this
Parliament, in this debate, to take

seTious not of these things and change
the direction in which things have
been permitted to go. I have raised
this debate from a much wider point
of view, because of the fact that this
Parliament, as Shri Tyagi has sald
the other day, should lay down a
ceiling on foreign loans. We have to
put down a ceiling an foreign loans.
This House has to do that. We are
not going to permit any Minister of
Government to go and decide on any
figure that he desires and to barter
away the freedom of this country. No
one is opposed to taking of loans. Let
me make it very clear. But it must
be limited, firstly, to the ratio of our
capacity to pay: secondly, it must be
of a discriminating character; thirdly
it must pot have any strings which
will act as a noose around our necks
or to retard the goal which we have
set before outselves,

1 now come to the second important
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point which is dealt with more or less

as the bulk of the statement which
Shri Asoka Mebta hag made to us,
and that is rcgarding the liberalisation
of imports. The first question that
I want to put is, has there been any
detailed study regarding this libera.
lisation of imports which we have
permitted. Has there been any gsuch
independent survey and study made
by the Government of India or the
Planning Commission by our own ex-
perts before they went in for getting
this non-project aid, the new loans
which we shall have to repay? First-
ly, we agree that we shculd not have
controls for control’s sake. Certainly,
controls are not & necessary part of
a socialist society. But certainly con-
trols have to be a necessary part of any
undeveloped countrv where we have
such a large degree of shortages ir
many, many things. Therefore, 1}
would like to know if there has been
an independent study and, if so. ir
what sectors are they going to permit
this maintenance import.

Mainly, we find that most of the
maintenance imports for which  we
are incurring these loans will go in-
to manufacturing gocds and in those
manufacturing goods, quite a  big
chunk of them will be luxury goods
in the form of motor-cars, more re-
frigerators, more air-conditioners and
such other things the arenas where
there are big gaps in capacity, be-
cause of our import policy. That is
why we feel that the way: Shri
Asoka Mehta has argued in his state-
ment that “if sufficient non-project
aid was available to us in a forfn
which permitted greater flexibility in
allocation of foreign exchange, whose
scarcity necessitates the elaborate use
of administrative controls today, it
would be to our advantage to secure
the proper direction of resources
theough the more generalised instru-
ments of tariff, fiscal and credit poli-
cies than of detailed administrative
allocation”. Would it always be to
our advantage?  After all we are
living in a situation where we have
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such a large amount of black money
in our country that, I am sure black
money would break through these
fiseal controls also. That is why, we
liave to be very careful.

Let us not forget that these main-
tenancé imports also will be going
into the manufacturing industries for
which even in the export field, there
are very high tariff walls in the west.
So, the amount of foreign exchange
that we shall expect to earn in order
to pay back the bill wil' also be a
very ha:d thing to get. Secondly, if
we had an independent study and
proceed from that promise, we would
realise that it would also hamper the
initiative for import substitution.
We know that our industrialists are
all too reluctant even now to go in
fo: this import substitution and to
set up research for these substitutes so
that we can become more and more
independent.  But the'force of cir-
cumstances were impelling them to
do this. Now, this liberalisation will
hold back our own country from be-
coming self-reliant. So, in all these
things. we have to see that we make
it clear that the imports are limited
to export-oriented industries, to the
industries that help agriculture. But
that has not been made clear. It is
for this House to make it clear. It
is only in such industries that we
shall allow maintenance imports and
import liberalisation. @We are not
going to incur loans which again will
further draw us into that qQuagmire
framm which we cannot rise.

next like to say a few
words ‘about the phrase which my
hon. friend Shri Asoka Mehta has
used—that is, ‘“structural revolution
and structural transformation”. Now,
I am not very good at English, but
1 would be really very much sur-
prised if one were to uyse the words
“structural revolution” just to con-
note import liberalisation.  Struc-
tural revolution is a resvolution in the
super-structure of society, or the
breaking up of the concentration of
power; such things can be termed as

I would

VAISAKHA 27, 1888 (SAi<A)

Minister's Visic 17382
toU.S.A. (Dis.)
structural  revolution. The Worid

Bank's refusal to give any aid where
private capital is willing to come in,
especially in strategic industries, has
made us agree to terms, especially in
respect of the Madrag fertiliser deal
which goes against our national in-
terests. The vague word “structural
changes” is not so innocent when
seen against what has actually emer-

ged from the fertiliser deal. With
regard to the concession given to
foreign private capital, our  policy

clearly was that the foreign capital
would not be allowed majority shares.
Now, it is true that we can in excep-
tional cases, allow majority ghares in
their hands. In the time of Pandit
Nehru, we can quote one instance, we
can identify one example, and that is,
with regard to the electronic com-
puter, which also, I think, ig a very
bad thing. We did not know about it
at that time. Even in all such cases
we allowed majority participation for
foreign capital for a limited period
but never in case of minority parti=
cipation did we give full management
control. 1 again say “full management
control” because I have gone through
the terms of the fertilizer deal given
to us only yesterday by Shri Alage-
san; it is more or lesg full control of
management, where the Government
hag only a weak voice. The Cochin
refinery has also got many bad features,
Are we going to take the bad fea-
tures and make them the regular
features for future agreements? In
the case of the Madras refinery we
see a classical example of how the
screw has been put on by the United
States of America.

Sir, I remember, originally AMCO
wag willing to come in on much less
stringent terms. Then came the
Risk Guarantee Scheme of the Urited
Stateg as a result of which the AMCO
wanted a bigger share in the capital
for the refinery as also for the fer-
tiliser project. Then they pushed
out the Iranians and got 49 per cent
and the Government of India heid %!
per cent. Then there was Mr. Wood's
letter asking for 51 per cent foreign
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capital for both public and private
sector. Then the Government said
that we shall agree to this in private
sector in exceptional cases but not in
the public sector. Then what did we
hear? Having denied the right of
foreign majority participation in pub-
lic scctor, they have now given over
management control. So step by
step this has happened. Now we find
that an Americap Managing Director
has supreme command in technical
and oper-ational matters, and decisions
regarding pricing, marketing, jnvest-
ment, expansion, dividends etc., will
rest with American partners and if
any changes are to be made it
will require a 75 per ccnt mapority
which we have not got because
that is not the composition of
the Board of Divectors. If in any case
we want to change what is going on
we shall have to apply to a summit
where again it is one representative
of ours versus another represen‘ative
of the Americans and if there is a
deadlock we do not know what will
happen.

Therefore, it is a shameful deal and
i? latest technique is not available un-
less we give concessions of such far-
reaching consequences, this House
must make yp ity mind at this stage
that we must do with less sophistica-
ted technology when it is absolutely
necessary to get the know-how from
abroad. and we cannot get it except
by bartering away our freedom. I
remember a speech by my hon. friend
Shri Malaviya, where he spoke about
coal-based chemical industcy as out-
dated. True, but the whole of Europe
is still having only that. I say it
may be on outmoded technique. But
if we have to pay and give such huge
concesslons for  getting  the latest
technology, well, we shall have to do
for some time with a not-so-latest
technique, with g more out-dated tec-
chinique for the time being.

"1 want a very clear, categorical
statemeat from Minister that this bad,
anti-national fertiliser deal s not
going to be made a precedent for the
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future. I am happy, yesterday my
hon. friend, Shri Alagegan said that
in the Haldia refinery they are get-
ting better terms. 1 agree that this
is possible because it is a French loan
and the Rumanians are going to put
up that refinery. In this combinatiom
it is possible. If it had been from the
United States of America, it would
not have been possible. Therefore, I
would like the Government to tell us
that this will not become a precedent

There is already an agreement
where the Birlas are going in fo: some
chemical project. It was almost
finalised, but now they are reopening
the whole question and wanting that
some more concessiong should be
given on the lines of the Madras fer-
tiliser deal. I was told there is a
complex coming up in Gujarat. There
also they have come up against the
same difficulty and this question of
the Madrag fertiliser deal is being
made a test case. That is why I say

that it is a dangerous thing, it is a.
harmfu] thing.

It is not that we give such conce-
ssiong in the case of strategic indus-
tries only. There js the Fisheries.
Corporation in which I am told Ame-
rican capital is being allowed to have
a major place. This is not a strate-
gle industry. Why is it we are allow-
ing this concession there?  There-
fore, it ig not a “structursl revolu-
tion” it is a “Counter-revolution™,
anvthing and I think it js time that
this House should really express its
disapproval and not allow its ownm
pre-ogative 10 be taken away bv sny
Minister however eminent he mav be.
I wou'd. therefore, like this House
to lav down certain imoartant policies
for the Fourth Plan. By the time we
come back they may have fo-mulated
it and within a few months it will be
vetoed or accev‘ed as re-shaved by
the World Renk Where will the
Indian Parliament be? Therefore,
first’y. c~iline of foreign loans sh~uld
be fixed by Parliament on a reali<tic
assessment of capacity to repay.
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Secondly, it should lay down that im-
port liberatlisation will only be for
those industries which will be export
oriented and that non-project loans
which we are incurring will be in the
ratio of our being able to pay from
our export earnings. Thirdly, in the
case of loang from West which will be
refused if we do not give them far-
reaching concessions of the type we
have seen in the case of the Madras
fertiliser deal, we ghall have to decide
that we shall do with less sophistica-
ted tochniques. Fourthly, every agree-
ment with majority foreign capital
participation with gpecial concessions
should be laid on the Table of the
House.

One last word, Sir, and I have done,
and that 4s with regard to the discus-
sions which my hon. friend, Shri
Asoka Mehta may have had regarding
pegging defence expenditure at least
on the Pakistani front.  Sir, this
House must cleatly state that there
can be no pegging of defence expen-
diture on the Pakistan front and a
completely open chit for expenditure
on the Chinese front. As far as
our defence is concerned it is an
inter-linked whole. We have to de-
fend all borders if exigencies arise.
It it is necessary on the Pakistani
front we may have to defend it by
taking gll that we have from the
northern frontier vice versa. We
cannot say we shall not yse the aid
for this front and shall use it for
another. We cannot allow this ag far
a8 our defence is concerned. I read
in one paper that they were very
happy that Shri Asoka Mehta’s mis-
sion has strengthened Johnson's
hands. I would only beg of this
House to consider, that while we are
so much over-anxious to strengthen
Johnson’s hands, let ug not weaken
our legs.

Mr,- Deputy-Speaker: We have to
close this discussion at 5.00 p.m. Hon.
Members may take ten minutes each.

Shri A. C. Guha (Barasat): Mr. De-
puty-Speaker, Sir, the speaker who

VAISAKHA 27.
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preceded me has mentioned some broad
principles, apart from raising objec-
tions to this particular statement.
With some of those broad principles
1 have my full agreement. Accor-
ding to Article 282 of the Constitution,
this House should have framed an Act
for regulating the borrowing power
of the Government. That has not
been done. And,this House should
have some say about the quantum of
the borrowing power, not only exter-
nal but also internal borrowing power
of the Government. I think that is
a lacuna left, according to the Cons-
titution, in the power of this House.
I hope the new Finance Minister will
have a fresh look into the matter and
come forward with a Bill either in the
life of this Parliament itself or in the
Fourth Parliament, so that this House
may have proper authority to regulate
the borrowing power of the Govern-
ment. There should also be some pro-
vision enabling this House to scru-
titinse the proper utilisation of the
borrowed money,

Apart from this, I do not find any
basic objection to this statement made
by Shri Asoka Mehta or the principle
underlying this statement It is a
stern fact that India needs foreign aid.
Our export earnings fall short by over
Rs. 400 crores of our import commit-
ments and about 40 per cent of the in-
stalled capacity of our industries are
lying idle for want of maintenance im-
ports. Shrimati Renu Charavartty has
raised a point that these maintenance
imports will be mainly for luxury
goods. I think she has referred to in-
flation also. One of the reasons for
flation is lesser supply of consumer
goods. Supply of consumer goods has
remained much below the increase
in circulation of money. So it is ne-
cesstry for checking the inflationary
spiral with the supply of more con-
sumer goods. This is one of the fac-
tors which this statement has men-
tioned. Some non-project aids, I
think will be most urgently necessary
for larger production and :uwh of
consumer goods.
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I am sorry to say that in this House
and also in the country there is a par-
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ticular psychology developed that any-
‘thing coming from the west or any-
thing coming from the United States
-of America or the World Bank is to
be tabooed.

45 ars.

The other day also the World Bank
was abused like anything in this
House. We should realise that out of
the total aid that we have received

- from aboard, from the USA we have
received more than 50 per cent of the
aid ang from other countries altogether
less than 30 per cent, From the east
European block we have received only
.near about 10 to 12 per cent of the
total foreign aid.

Apart from the question of aid.
there have also been certain grants
received from certain foreign count-
ries and most of there have come from
the USA and the western block and
almost nil from the cactern block. It
18 not so very dignified for this House
or for the nation, that we shall be ta-
king these aids and grants from foreign
countries and ,at the same time, we
shall be cniticizing them. Let the
‘House make up its own mind. If it
decides that we shall not take any aid,
‘then it should be stopped from all
-countries, but I do not think the
‘House will have the courage to make
that decision because everybody
‘knows that we need foreign aid. In
this matter party politics should ot
e introduced.

In this regard 1 would like to men-
tion o few things from the history of
USSR. I think, nobody will grudge
Lenin being considered one of
the most sincere, energetic re-
volutinaries of this century. In spite
of his very earnest desire for Com-
munism or fully socislist society, he
haq to agree to give concessions to
“oreign capitalists, not foreign count-
ties or governments but foreign capi-
14lists. He was willing even to give
§1 per cent share in most cases; he
agreed to give even 75 per cent of
shares to foreign investors and retain-

ing only 25 per cent for the Russian
State. He said;

“A concessionaire is a capitalist.”

A foreign party which has been re-
ceving concessions from the Govern-
ment is usually called a concession-
aire. He goes on to say:

“He (the concessionaire) con-
ducts business for profits. .. ... We
have hundreds of enterprises, e.g.,
mines and forests. We cannot
develop them., because we have
not enough machinery, food and
transport. The moderate and cau-
tious introduction of concessions
will rapidly improve the state of
industry anq the position of
workers and peasants—of course
at a price of certain sacrifice,
surrender to the capitalists of tens
of millions of poods of most valu-
able products.”

He even conceded the exploitation
rights of some mines and muinerals.
Then he said: —

“Capitalism is an evil in compa-
rison with socialism, but a bless-
ing in comparison with mediaeva-
lism and backwardness L

This is the position for us also more
or less. If we are to decide that we
shall continue in that traditional
mediaeval state of the economy and
social order, then we can do away
with foreign aid; but, if we have to
decide that we have to go on with
rapid industrialisation to raise the
living conditions of the Indian masses,
then we shall have to take foreign ald,
as Lenin also agreed on for more hard
and objectionable term.

In this regard | should say that there
should not be any hesitation on our
part. It is more or less an interna-
tional obligation of the affluent coun-
tries to help the underdeveloped and
developing countries and it is the right
and privilege of the developing coun-
tries to get this aid from the affluent
and developed countries. There is no-
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thing wrong in that. There is nothing
insulting or humiliating in that.
Otherwise, there is no sense in or justi-
fication for so many international
organisations and police of interna-
tional collaboration.

In this connection I should like to
refer to another matter. Much has
been said about the CIA activities in
different countries. Any aid coming
from USA is suspect as having the
touch of the CIA International espi-
onage is an accepted and known thing
throughout the world. Every country
has got its internationa) espionage sys-
tem. But the New York Times could
have published these things because in
the USA, as there is a free press. In
India there is a free press and many
things come out in the press against
the Government of India. In a free
press this thing is possible. In a regi-
menied and controlled press, these
things could not have been possible.
So, we should not conclude that in
«other countries also a similar system
-of international espionage is not work-
ing.

T would endorse one opinion given
b the Finance Minister a few days
ago, namely, that almost every aid has
got its strings. No country comes
forward to aid us out of any altruistic
motives. We remitted some years ago
Rs, 20 crores due from Burma on
account of the pre-partition calims.
Did we do it for altruistic motives?
We had our own international politics
and inter-sts. Similarly, every coun-
try gives aid to scrve its own policy,
but it is.jor us to see that the string
is not used to hang ourselves; the
string may be used as a rape ladder to
lift aqmrselves from the pit of poverty
and backwardness to the modern stage
of society.

There may be one or two things
-which may not be quite desirable in
this whole t, but in g 1
this has nothing objectior
abie and there ghould not be any scru-
‘ple in accepting aid from the USA. I
‘hope, the Government is strong enough
S0 pretert the interests of the country.

VAISAKHA 27,
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Shri N. Dandekar (Gonda): Mr.

Deputy-Saeaker, Sir. I was not present
here last Friday to see the unedifying
spectucle of the kind of opposition that
was demonstrated against Shri Asoka
Mehta. I think. it was most unfortu-
nate,

Shrimatj Renu Chakravartty: You
did pot see Shri Asoka Mehta shouting
also.

Shri N, Dandekar: I think, much of
the opposition to what he has done and
what his statement contains is out of
the fundamental allergy of some peo-
ple here to the United States, on the
one hand, and to an acute sense of
mortification that Shri Asoka Mehia's
mission did not altogether fail. I
would like, therefore, to go on record
to say that within the ambit of the
task which had been set for him, I
think, his mission has in fact succeed-
ed rather better than may had expect-
ed or hoped.

From being merely an exercise in
vague and amiable generalities, which
is where the Prime Minicter had left
it after her visist, he has brought the
discussion down to brass tacks, to a
definition of the nature and scope of
our requirements, on the one hand,
and to concrete figure work, on the
other. And it is on that basis that [
propose to examine the achievement
and the implications of Shri Asoka
Mehta's mission in relation, firstly, to
the current year's situation and,
secondly, to the larger question of the
Fourth and subsequent Plans.

In regard to the current year. it
seems clear that an agreement has
heen reached, apparently, both as to
the nature and scope of the aid and
also as regards the quantum of the aid,
both for non-groject purposes and pro-
ject purposes. But [ would like at this
point to interject three comments con-
cerning the aid in relation to the cur-
rent vear. The first comment relates
to the subject of “tied” aid; the second.
to the use of non-project aid in public
sector enterprises and the third to pro-
ject aid in relation to the current year.
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The expression ‘“tied aid” refers to
two directions in which foreign aid
can be tied. It can be tied, in the first
place, to the objectives of the aid in
this country; that is to say, it may be
specifically for a particular project or
a particular purpose. To that kind of
tying there can, I think, be no objec-
tion. But the other kind of tying,
namely, as to the country—usually, it
is the aid-giving country,—from which
the imports represented by the aid
shal] be made, I regard this with con-
sidcrable apprehension because experi-
ence shows that it is usually far more
expensive than if the aid were capable
of being spent in that market where
we could buy at the best prices.

That hag been, in effect, my objection,
as ] voiced during the debate on the
Commerce Ministry’s demands for
grants, to the rupee payment trade,
namely, that we get tied in the name
of easier financing of imports, to im-
porting from Russia and the East
Buropean countries. I have no objec-
tion whatever to importing from those
countries. What objection I have is to
be tied to importing from the particu-
ler countries that give us aid.

I recognise, Sir, that there is a limit
to which we can impose counter con-
ditions or refuse to accept the condi-
tions imposed by those who are
giving us aid. But I would respect-
ful'y inform Mr. Asoka Mehta that it
has been my experience in concerns
which have had to use such tied aid
that very often,—indeed more often
than not,—the cost of importation from
tied-aid sources is generally more than
if the importation was allowable from
anywhere,

Secondly, I suggest, there is very
great need to arrest extravagant de-
mand upon non-project aid by Gov-
ernment for its own general purposes
and by public sector enterprises in
particu'ar. One of the characteristics
of the last 10 years manag-ment of the
foreign exchange resources of this
country has been the extravagant
demand upon foreign exchange resour-
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ces made by Government for general
purposes, and in particular the extra-
ordinarily extravagant demands by
public sector enterprises upon untied
or rather upon, what is called, non-.
project aid, with the result that they
are all chokcd up with enourmous in-
ventories, some of which are becoming
entirely obso'etec and it would take
years to use up most of it.

In fact a good deal of the drain on
foreign exchange resources, I might
inform Mr. Asoka Mehta, has been the
consequence of extravagant spending
by public sector enterprises in using
what is now being called non-project
aid

Finally, Sir, as regards the current
year in 8o far as there is any element
of project aid at all in the current
year's foreign exchange aid, 1 would
very storngly suggcst that its use be
Umited to the admirable objectives
that Mr, Mehta has himse'f indicated
in para 3 of his statement which I
will take the liberty of reading:

“....on such questiong as agri-
cultural deve opment, population
control, accleration of the pro-
gramme for fertilizer production
within the country, enlargement
of export earnings, faciliating
more intensive and more efficient
utilisation of the production capa-
city we had already bui't up in
several sectors.. . ”

I hope that the current years pro-
gramme will be limited to the objec-
tive of that kind.

I wou'd like to turn now, from
long-term point of view, to the more
important problem of external aid in
relation to the Fourth Five Year Plan
and possibly the subsequent Plan, in
a perspective sense. But before 1 do
that, I fee! it necessary to get on re-
cord some outside measurcments so
that one can see the thing in perspec-
tive, as to just exactly where are we
today in the matter of burden of
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more particularly, of the burden of
vepayment of foreign indebtedness
and the interest on foreign indebted-
ness. Here are the figures: At the
end of 1950-51, our foreign indebted-
ness was practically nil. at the end of
the First Five Year Plan, our out-
standing foreign indebtedness was
Rs. 114 crores only, at the end of the
Second Five Year Plan, our outstand-
ing foreign indebtedness was Rs. 761
crores, at the end of the Third Five
Year Plan, that is to say, as on 31st
March, 1966, it stood at the monstrous
figure of Rs. 2620 crores. (In case
Mr. Asoka Mehta is wondering where
I get these figures from, there has
been recently published an admirable
survey of this problem of foreign aid
in a journal known as 1ata Quarter-
ly—Review of Economic and Financial
conditions in India.). If that were all,
it would stil' not give us the true
magnitude of the burden.

The true magnitude of the burden
of this foreign debt,—I am talking
about public foreign indtbtedness,—
can only be measured when we consi-
der what is the annual obligation in
terms of repayment of debt and for
payment of interest on the debt. The
total bill during the Third Five Year
Plan, the total foreign aid burden, was
Rs. 2316 crores, and the repayment of
loans amounted to Rs. 332 crores, and
the payment by way of interet was
Rs. 288 crores, thus making a total of
Rs. 620 crores. That is to say, out of 38
per cent of the total foreign indebted-
ness we incurred at Government to
Government level over a period of
five years was used for repayment of
debt and towards payment of interest.

Finally, the magnitude of the Fourth
Five Year Plan proposal in terms of
external borrowing is something like
this. New borrowings contemplated
are to the tune of Rs. 4000 crores, of
which T estimate that 40 per cent
would be utilised for repayment of
debt and payment of interest It is
that kind of burden that one is to
look at when asking ourselves what

try to the public finances of this
country, to the export-import ba ance
of this country and s0 on. And in
order to get that measure right, the
first thing one has to do is to put the
thing in proper value. The value to-
day, of the dollar j5 nearer Rs. 10
than the bogus price of Rs. § at which
the dollar is at the official rate of
exchange, which means that over the
next five years, in the Fourth Five
Year Plan period, the true burden, in
rupee terms, of additional foreign in-
debtedness (at current prices) is go-
ing to be increas~d by Rs. 8000 crores,
and the true burden of interest, re-
payment, and so on, in rupee values
of the dollar we shall have to bear,
will be about Rs. 3200 crores. On the
basis of those figures, on the basis of
some relationship towards national in-
come, on the basis of some relation-
ship of one's capacity to pay in terms
of net earning of foreign exchange,—
by whatever test one likes to mee~
sure this,—] am sorry to say, ] come
to the conclusion” that this is not the
kind of magnitude of Government to
Gove‘ 4 Indah ") ‘h.' ' 14
ever be imposed upon this country.

I would like to conclude by stating
a few practical conclusion which seem
to me to emerge from an examination
of the burden of indebtedness that is
proposed to be built up on the shoul-
ders of the people of this country, now
and for the future. I wou'd suggest
that foreign aid on Government-to-
Government basis should be strictly
geared, first, to maximum utilisation
of the insta'led industrial capacity and,
secondly, to finishing the unfinished
business of the Third Plan and, third-
ly, to taking on the projects to which
1 have just referred from para 3 of
Mr. Asoka Mehta's statement. The
rest | would cut out without slightest
hesitation, because the rest of it is
not, in any sense, at all—whether in
national accounting terms, or in terms
of earning necessary surp'us of forrign
exchange over foreign expenditure, or
in terms of the returns, or by any
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other test of “cost—benefit” analysis,
justifiable.

1 do not want to suggest by that
that we ought to shut off the inves-
ment of foreign capital in this coun-
try. On the contrary, I am of the
very definite opinion that, judging by
every test that I have just mentioned,
it is desirable to encourage private
foreign investment in this country on
person to person basis, not on Govern-
ment to Government basis. It is only
when that is done that both the bor-
rower and the lender take a close look
at the project, at its gencral feasibility,
at its technical fcasibility, its finan-
cial feasibility, its profitability, its
capacity to repay, applying every con-
ceiable test that ought to be applied,
and only then will the borrower
borrow, and will the lender lend. Only
then wil' the forcign investor invest.
And when they do that, then it is a
self-paying proposition which is in the
interests of the borrower, which is in
the interests of the lender and which
is also primarily in the interests of
this country. That indeed, is why
person-to-person jnvestment is from
the national accounting point of view
cheaper. That is also why person-to-
person, investment js at the risk of
the investor-and not at the risk of
the country. And I would go further,
I would extend that mode of foreign
borrowing and investing to public
sector enterprises as well.

I know perfect'y well that some
public sector enterprises would be
entirely capable of attracting foreign
investment on that brass-tacks basle.
The Hindustan Machine Tools is one,
the Indian Telephone Industries is ano-
ther, and the Indian Shipping Corpo-
ration is a third one. Undoubtedly,
there are projects in the public sector
enterprises group which can stand the
tests that I have just mentioned and
which can stand on their own feet in
the matter of attracting foreign invest-
ment to this countty on this self-pay-
ing basis. But any project that is not
capable of making out a case of that
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kind ought not to be bolstered up at
tremendous cost to the nation such as
is involved in Government-to-Govern.
ment borrowing for their benefit. I
wou'd, therefore, say to Shri Asoka
Mehta, while congratulating him on
the general success of his mission in
bringing it down to brass-tacks level,
I would beg of him to bear in mina
that there is a burden of foreign aid
which is already excessive, and he
should not impose a further burden
that hight break our benches for in
that case, insteag of a self-gencrating
cconomy, he may well have on his
hands a self-degenerating cconomy.

Shri K. D. Malaviya (Basti): For
the time being, I want to forget the
statoment  which is under discus-
sion. ...

Shri K. C, Sharma (Sardhana): What
has he forgotten?

Shri K. D. Malaviya: The statement
that is under discussion.

Shri S. M. Banerjee (Kanpur): Not
forgive it,

Shri K. D. Malaviya: The basic
things which are before us are these.
Are we deviating from the economic
policy which we have been fol'owing
for some years? Some of us feel—I
am not amongst them—that the eco-
nomic policy that has been pursued
for some years in the First, Second
and Third Plans needs a change and
that enough was not done for agri-
cultural activities, and perhaps there
was a 'opsided activity dominating
the entire developmental activities so
far as the industrial programmes
were concerned. I think it is not a
fact. I also think that the econamy
policy that has been pursued for so
long should persistently be continued
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without any feeling that we have
been doing something wrong,

What iz basically wrong with us
is, as I think, that we have been in-
efficient in the implementation of our
programmes and also are rather com-
placent in the approach to the im-
plementation aspect of our program-
mes. We should now be more effi-
cient and less complacent within the
framework of a target of programme
that we set our ourselves. And if we
are rest'ess with regard to gearing up
our administration and preparing 2
cadre for handling the technical work
that faces us and also liberalising our
outlook op accounting and  assess-
ments, then I am gure that within the
framewotk and the limitations of the
help that we get.and we have been
getting, we can show much better re-
sults. Therefore, our emphasis should
not be so much on getting more aid
in order to contain more activities
within the time-limit that we have set
for the Five Year Plans, but we should
try to become more efficient and less
complacent in utilising the money and
the machinery and the men that we
have at our disposal.

Shri Ranga will also ggree with me,
1 emphasise, that we have to gear up
all our activities. Our American fri-
ends also have that sort of complaint
against us. It ig no good saying that
the American leadership approves of
our work and programme and the
activities thereof. 1 do not think that
they are very happy. One of them, Mr.
Lewis, is here, and I have read one
of his books where he has said that
Indizns are good planners but bad
doers.

Shri Ranga (Chittoor): We are bad
both ways.

Shri K. D. Malaviya: Of course,
we are good planners. But we have
failed in certain aspects of our acti-
vities. It is  high time that the
Planning Minister, the Finance Minister
and the entire Cabinet concentrate
their energies on this matter and see
‘where we are erring in the utilisation
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of the resources that we have already
at our command. From that point of
view, some heart-searching has to be
done inside rather than an effort
te make minds meet outside. Minds
met previously also with understand-
ing of differences in our outlook. And
our American [riends and the Ameri-
can Government and the World Bank
too refused to give us help so far as
a large gamut of public sectar acti-
vities were concerned. I am referring
to mining, oil exploration. the steel
industry and all that. I rcmember
that even up to date coal development
activities in the public sector have
been a taboo for them. But we
agreed, that is, both the parties, ti
Americans and the Indians, that we
would not object to their not helping
us and we would not pursue that
point, and they said that they would
not be able to give us aid for develop-
ing our public sector activities  in
mining, whether it was coal or dia-
mond and so on, or oil exploration or
steel or many other industries like
that. So, let ug not pursue that line
«f thinking too seviously.
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Shri A. C, Guha: 1 think the World
Bunk gave loans for the develop-
ment of colieries.

Shri K. D. Malavlya: That 1s truc.
but not in the public sector. They
gave us a loan to develop the coal
industry in the private sectar, which
has aot yet been utilised. That is what
1 would like to point out. T am only
making out a case that the two parties
agreed that they would not give us
resources for the public sector, and
we agreed that we would not takc it
and we would go on pursuing  our
policy. In the new policy that we had
adopted under thc 1adustrial Policy
Resolution, there was no difference of
opinion. It seems to me now that some
people want a change in that aspect
of our thinking. Let us not do that.
Let us not get impatient with the less

work that we have done, thinking
that perhaps we have not been ablg
because of

to proceed well enough
Jack of resources. 1 feel that more so-
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phisticated industries which will cer-
tainly contribute to the developmen-
tal activities of the nation can wait for
some time, they should wait for some
‘time and it jg not necessary that we
should be in a burry to catch up with
most modern nations go far as those
industrieg are concerned. There are
ways and means to make a small be-
ginning in that direction also. It is a
question of determination that even
though we want to start those in-
dustries, let us not try to be in the
forefront, because if we have to be
in the forefront naturally we shall
have to modify our concept and what
ig feared most is that the disparities
in the country wil] increase thereby,
‘further that our purchasing capacity
will go down and that inflation will
increase beyond proportion and pro-
duction will not increase proportion-
ately.

In order to assure ourselves that pro-
duction catches up with our circula-
‘tion of money and also that inflation
is not encouraged too much and also
that our purchasing capacity does not
go down, we have got to restrict our
activities which will not immediate-
ly show results in production

Shri Ranga: Now, he has acquired
wisdom.

Shri K, D, Malaviya: Therefore I
would submit that we should not be
very impatient in borrowing money
in order to introduce more and more
industries, but our public sector acti-
vities should grow .

Shri Ranga: How?

Shri K. D. Malaviya: For, we
have enough resources here. We have
got enough men here who know
about it. We have only to encourage
them. We have to encourage their
initiative. We are not encouraging
their initiative today, and we are
trying to depend on foreign aid and
foreign  technical know-how rather
than utilise what is already existing
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in the country; we have not tried to
release that energy which is already
there latent in the youth of this
country; we have not encouraged it.
I therefore submit that the little
effort at deviating from our old con-
cept—we thought that we made some
mistake in the past—should be done
away with, and that we should pur-
sue the old policy which is still fresh
for us and which has a lot of dividends
to give to us.

Shri M. N. Swamy (Ongole): I
have read the statement of the Plan-
ning Minister over and over again
but could not make out any point
in it except one, that the ideas that
the Minister puts forth are couched
in such g language that normally one
fails to find out what is really intends
to convey. One plain fact that he has
made out at the beginning itself is
that since the foreign assistance is
not certain, therefore we could not
finally make out our Fourth Plan. The
Planning Minister says, ‘first let us
know what resources will be available
from abroad; then we can cut the size
of the Plan according to that’. This
theory, this very outlook, is wrong
and is going to do serious harm and
demage to the national interest.

Ag the hon. Member over there
pointed out, first let us depend pri-
marily and essentially on our own na-
tiona] wealth and resources. We have
got our own resources. Perhapg the
biggest resource of this country is
manpower. We do not have the tech-
nologr.  technical know-how. But
manpower, skilled and unskilled, is
abundant in this vast country of ours.
It is as yet unutilised, true. It js in
science and technology in which we
lag centuries behind. The untapped
national resources to which we should
direct ocur attention  primarily and
make the best use of them

Secondly, we must know our needs
also. Besideg the big industries and
other projects, there are pesimary
needs like cmpleyment, drinking
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water, Orissa famine and so on. There-
fore, we must turn our national re-
sources to our national needs and
thus make the plan an Indian Plan
and not a plan that will primarily
depend upon resources we can get
from the aid consortium countries. If
we look at the position, in the First
Plan, we started with 5.8 per cent
foreign aid which came to about 25
per cent in the Third Plan. Now, we
do not know where we stand. The
Plan is not ready. Therefore, the
foreign  assistance comtent is  not
known; perhaps it will be very much
bigger.

As regards the import of foreign
capital and foreign assistance from
the aid consortium countries and the
World Bank, it hag been the sad ex-
perience of the Afro-Asian countries,
if we go through the discussions of
UN-sponsared and several other re-
giona] gatherings of Commerce and
Finance Ministers; that foreign capi-
tal has not helped them much to ad-
vance industrially, agriculturally and
in other ways. This has been the pain-

ful  experience of the Afro-Asian
countries
Shrj Asoka Mehta has been good

enough to tell us that there are no
conditions, no demands and no strings
attached, that President Johnson did
not make any demands on India. All
these things, of course, he gaid. May I
ask: what about the fertiliser plant
deal which has beep repeatedly dis-
cussed here? Perhaps when the Mi-
nister was about to start on his trip
abroad, pressure came from the USA
and other aid consortium  countries
that ‘we want more shares, we want
more manageria] powers. While he
was in Washington and New York, we
had agreed to those terms and we find
that though we hold the majority
shares. we have given over the mana-
gement and price structure and
other aspects to a foreign monopolist.
This is against our Industrial Policy
Resolution. Perhaps the Minister
might say that this is an exception.
But it is not going to be so. The
foreign Press and the Indian Press
have reacted and it is said that more
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s and more pressure is going to be ex-

" ercised and the Government would be
made to yield. This is what the
foreign and Indian papers are saying.
This pattern ig going to be extended
to other fields.

For the Fourth Plan, our foreign ex-
change requirement seems to be about
Rs. 4000 crores. It may go up as
perhaps time passes. Out of this, one
third is to be devoted to servicing the
loans, repaying loans with interest
charges.
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Here again, it hag been the experi-
ence of Afro-Asiap countries that
where they have taken loans from
western countries, they have had to
pay half out of it back to them by
way of these service charges. This is
what the February issue of the West-
minister Bank Review has tosay about
India, that India is one of the heavily
indebted countries in the world. It
goes on to say:

“Some countries with debts
maturing in the next five years
can repay them only by diverting
funds from development, plans
and others cannot repay at all un-

less they have rephased their
plans”.
Thig is the experience. Therefore, it

is no good our talking about and invit-
ing more and more foreign aid when
we see that we have to devote half of
the loang thus taken for repayment.
It is calculated that in our case, one
third of the loans that we get js to be
paid back for servicing.

Again, we want to earn more and
more foreign exchange by way of ex-
port of primary commodities. Again
it hag been calculated, roughly, that
20 per cent of our export earnings
would go to repay the foreign loans.
Thus repayment of the loans received
from the aid-India congortium coun-
tries hag become g big problem.
Whatever we get, one third or half of
it ig to be paid back on this account.

Again, the aid-givers have so plen-
ned our economy that most of
our industries today are partially
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or tetally idle because we get no im-
ports. In some of the commodities
today imports have been reduced, and
industries have beep partially closed.
The unutilised capacity of such indus-
tries works out to about 40 per cent.

Again, all thig foreign aid has got
its own implications, in fact, on our
foreign policy and on our domestic
policy. Since the days of our inde-
pendence struggle and particularly
after attaining independence, India
has been anti-imperialist pleading for
the cause of freedom, but today where
are we, and what about our non-
alignment policy? Today when the
war in Vietnam is going on, we do
not speak out, we do not condemn
we do not ask the foreign troops to
withdraw. So, foreign capitals is
playing its role on our foreign policy
and also on our domestic policy. This
Indo-U.S. Foundation is one of the
things which is going to make heavy
inroads into our national life and on
our foreign policy. This has to be
fought and we should restore our
freedom economic freedom, for it is
well known that without economic
freedom you will not have political
‘reedom. That is the truth, that is the
reality, that is known to one and gll.
Therefore. today we are very much
indebted to foreign countries, and this
hag to be fought back to regain our
full economic freedom, and for this
the people of this country will fight
to the end.

ot g (W) ;. Iy AERA,
fafreT oY enfae dx §loe §9da<
¥ 13 At, 1966 FT AGA g FY
Fifres WX "ETm A gEr 9
RedT fagr & 39 I W @Eq #
foreww a9 w@r & 1 gwR ofAw
fafreee ot 37 20 & Sy w7 o S
w® Wy § WX I AR F A fawor
e § IEE a8 A AT gEa g fE
o foaw 39 agi ¥ 9 § 1 WA
T HEIQAT A AY § WA W AS @
LT AT A Awar §
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Honourable Members wil} recall
that recently the Canadian Govern-
ment announced the cancellation of
the repayment of 10 million Canadian
dollars due to them in the current
year. The Government of Canada have
also substantially increased their ship-
ments of wheat aid to India.

ag g e 77 a § forw 2 fe
W T AR AT A1 AT § 1 gW Wt
agt FATET ¥ AF fawy a7 & 1 10
fafogm sromt &1 ot w1t a1 I 9%
ag e WS w7 faar & 1 feae dar
faaa arer & S w1 o ST &
weHe ¥ a8 § ¥aw qg @@grEar X
T T A gRT R ¥ feedt gk
R 1 T wfiw g & oo @t e
ot o1 @ & AT AR ST W gEEY
awT @ § fr agt omwT e g o
AfET wEar § wraTREl ¥ W ¥
faars dor faoqoit & w1 @ 2
oF @Y gak cenfan fafaeeT & ae ¥
7z %1 #Y 1 @Y & 5 ok W w0
90 g faam Ty 7 ey g 9w
A F o T gwdw § oW
¥ MW ? oW Ag I & FUA
a1z ¥ fRT gl N arferriie & ama
T w T T Y o aer e
& @7 74T a9 78 I Wi & fafres
A1gT 7 qg 74T adw w6y frwar g ?
UE AT T W H HHA E 1 g A
Iq AR 3 S feoont @Y @ & Afww
A Y F o aF IF w7 A€ ww_
agi fear &1 a8 w0 oW W ¥ W
o & WA § 5 1 ag ¥ wwdw
F 9T 19 O T TEE A W
i ? WA wAaw W T R g
fr Wi 1R ¥ fawrs aF 91T e
qfeara ®1 2 faar I 1 ag @
STAew I d ewa 1 I oW
fro ImAT ¥ T T qOT 91 WW
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it fr smarQ # 9 2 s w oW
affem o feggam w1 sawe
ez dfedm 7 oIk ae # aewr
w1 g g 7 He Ik NS ¥ I
HAGT ¥ A€ A1 W9 AWA & Ay gt
wife w9 A g2 gifea sfe €
IE T w9 Ay g fE s
* T A & AT AT & AL T E
s arfeearT #1 w2z Y o o -
AT ®1 I ¥ A1q ¥ AT ALY AT
fergeama w17 aifeTr a1 saTz St
FTAE A} wgAFT AWM AT AT W
7 99 7T fE gr gw Am g A ¥
TR W § 6 aw wrey ag W s
fo qrfeears arer oY g @ & g
A AT 7 FWHT Y @ AT g
Q1T FTVHIT F1 A%7 I077 g7 ¥ wwer
FA @A § | Tifeea A A AT
W A wpy ¥ fE wwie ¥ fag aw
fegema & a1 ®gAA AT TET AW
o qiT fay gw 94 4@ & A
w1 g&t A A wwdrer =T A W fE
W Y qIffraT 7 samE S &7

TwT ¥ ?

Z®7T qa ag 9t f& 285 fafAge
TAE A1 - AT ¥ gwan §
T AT I wF § AT AR A I
w7 %7 foar 3 Ia% a1 ¥ auder 7
w7y faqr % @t ¥ LT ®
FE IR AR E ) F g ot § AW
g fr g wwdrer 7 foe & ag g
ey fear g ? suA wgn il fe
W AT # awQer & oy fe fedy #
Fed 3 AN § q@mar

gat N 3 T fF awdw AW
Sz 0¥ 2 &1 AT ¥ Afew oo
Hewy faaamy f&r wmd oy
fgwin fre a9z wwder 7
T 9T | TAET wAwE a7 & o qg woAr
a1 ggi fgger @ WA # seisy
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¢ 1 & e weft @ que ST 7
f& w1 g fegeam w1 s aE H
wrenfad s AT AE R o ETEw Aw
Hefae awfen ¥ &3 § FT0 WiTa-
ad A yrAT A QY wE & dwEi WY
wTRTT &Y Y & W wgame fea wfy fza
gy o WY § 1 wAa qga wfos Afer
¥ ol o gg WAt 2 fe ge ww
¥ fon &g gfoe & o o) aq @
wfar & W w1 FFY uT 7 A
Tfgr | AT oA wfgw 357 #r Tt
¢ fr 3% qrowy crfan & 9§ faean
) & ol ag v 2 frowE W oAm
qTOEY AT | IEA vy a1y Ay ¥
f& sar w Tga qgert Iy Ay
¥t afmdy sroawAg gR #@
g

wofY I gudver & agrrar & fao
G qiy & fag w147 4 w7 0y A
& agm f& ag uvd wa@ § @i
T fs awie®a 3t dut
W oW fewr & 7 oad ot awm
f& a7 =t ¥4 w1 Aqre @ waty qwiwr
Fiq AT K 9EN AT ¥ faw st A
T IRT AT w7 7w & avex wd
fafews ara aff ¥ 21 faw adt wwr
2 fe a®Y & &, w7 AW ¥ fam
fawrr %77 | IE A1 w0 2 fEogw
fararc £5 &7 g AT AT E 7
w1 gAY 3T 7 0 § a7 wqer
I wifgn | ¥ ATZ A wwiwr &
I ATHT AR, 75 T 3% ¥ @A
W @ift 7f 39 @ frgFr § wom
T & | et IF wETE & ;g
7 A1 wifgw g7 f& guv w9 ggra
agrqar A KL A1 fo5T gw A9 7 ATA
TaAador Al mev g
weE § ® | tfwm @ gw waw A Ay
T § qr9w § fx o g awder
# g # W 4 oY gwAer gref
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R A fE Fg‘gﬂrﬁ <fmar from other parties. To judge by any
TE T Ay AfET AT Ay wgAT g standard we should concede that Mr.

frag w9t Wf wmfgm &
: ®ifFs s F a@ ) FW AN
My § R ow o @y § oAy
qF F A AR T AT T FA
FIW F AN A AN @
AT EH ARHIANT F7X *7 TAH FAT

=1fgn + & quT ST fF oY e A
7 T /T 5@ & & T T
a7 Ag Fg a1 @ ! | g fewe
M AT T & qE TG AHAwHT W
9q HATT AW ¥ wEETA AX & WA
NFNE HaE R WA
# 15 T dw wfge W wrewfndc
T F g9 w7 Afgy 1 foer
e § forar woer foar g
g9 gim gEy wfgd 1 &
W=l & g & wfa e e &
wgm fr o S gAY fearmg T
a8 & T I % gAY @
o # Fgurn wifge & wwdwr &
fararaT dar X w7 Ay fpr 7

Shri V. B, Gandhl (Bombay Central
South): To be fair in this discussion
we should begin by conceding that the
mission of Shri Asoka Mehta has been
a difficuly enough one without our
wanting to make it more difficult by
this kind of criticism. I think
we ought to give a full measure
of our appreciation to Shri Asoka
Mehta when we discuss a subject of
this king which involves negotiations
between India and the other coun-
tries. We ought to raise it above
party considerations. Of course we
are free to discuss it but it should be
dong more objectively. Indeed we
know, Sir, that this attack on Shri
Mehta's statement has been spear-
headed by our friends, the

Asoka Mehta’s mission hag been a
difficult one, and a moments one in
view of all that depends on the suc-
cess of this mission in terms of the
future of our planning and the
future of our economic devlop-
ment. There was a time when the
prospects for aid lookeq rather bleak
and that was the time when the con-
flict with Pakistan broke out. Econo-
mic aid from the United States and
other consortium countrieg was sus-
pended and we were really not pre-
pared for such suspension but we had
to go through the ordeal as best as we
could. Now, luckily a great change
has come over the situation which has
largely been the result of our Prime
Minister visit to Washington now fol-
lowed by the visit of Shri Asoka
Mehta. The change is quite clear to
us. For instance we have if mention-
ed in Shri Asoka Mehta’s statement:
George D. Woods did not wish to
make any demands on India. There
are no demands to be made on India.
We also remember the statement that
President Johnson made after his
meeting with the Prime Minister of
India where he said: we have asked
nothing to each other. In view of this
it is difficult to understand all this
noise that is being made here about
Shri Asoka Mehta's statement, all this
noise about clearance with the world
bank, commitments to the world bank
and all that. Now, Sir, it is still very
difficult to understang this attitude of
the communist party, especially when
we remember that the Russians them-
selves did not mind aid that we have
been receiving from the US and the
western countries. In fact Russia has
welcomed the fact that India is able
to make progress with the help of the
US and western aid in addition to its
own aid. We must also say here that
Russia on its own part has been doing
its best to help in its own way. Now,
I shall quote just a few figures. Since

nists in this House and it has also
been supported by some innocents

the beginning of our planning in 1851,

Russia has authorised the payment to
India of Rs. 4855 crores and of this
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amount India has utilised Rs. 2453
crores. That is a very significant
amount coming from Russia. The
result today is that both from the
western countries and from the east-
ern countries there is a parallel flow
of aid to India. We should also
remember that Mr. Mehta is going to
visit Russia before very long. There
is no appearance between these two
groups of countries of any competition
or rivalry between them and the
pattern of aid that flows from each
is distinctly different. Here in India
our friends, the communists, look upon
everything which comes from America
with suspicion and alarm. The other
day Shri H N, Mukerjee said some-
thing about the people of this country
running like chicks under the wings
of mother hen that is. the United
States. I think he was not very just
to this country or very fair to the
people of India. It is difficult to under-
stand this attitude of the communists.
Why should they do so when the
Russians do not mind and in fact look
upon with favour any aid that we
receive both from the Eastern ang the
Western countries? I would only say
that the behaviour of the communists
is such that they are trying to be more
loyal than the king. Mr. Mehta had
a problem to deal with in Washington.
He had to deal with the problem of
ascertaining the extent of assistance
which we can hope for and what has
been the resu!t of his mission to
Washington. He has achieved a great-
=r appreciation of our efforts. He
‘aas achieved assurances of aid from
“he world bank and a greater recog-
rition of the need to India for non-
project assistance.

Mr. Deputy-Speaker: Hon. Member
must conclude now. Dr. Ram Manohar
Lohia.

o TR WAET Wi (FEaTN ) :
e wgrea, fog arT vl ¥ quve
T 7 TgE 7 71 §, a5 ITA & v
aft &, wafE 12- 13 7€ 7 IR @A
¥ A A w7 & 5w a% F+E wa
ot Ay w7 fawar Ty 8, g At K
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et Wt w7 75 I FAT F T 6pA

Tfed | o WY e weT o §, @ AW

a% &,y aF Tgufa w7 @iy & W%

w7 w7 fawarg § 1T A| fed

s IEEA e

Shri K. C. Sharma: The member-
ship or the Ministership of the hon.
Member is not in dispute. His state-
ment is under discussion. He cannot
plead that the hon. Minister should
go out.

Shri S, M. Banerjee: He said it on
the floor of the House.

Mr, Deputy-Speaker: Order, order.

o R AANFT Wfgar : wF TH
AT HelY & AT 9 TGH T A
¥ g A R T w0 & gx
RN 99 @ ANeE-ggaar 917
AT¥E TG & FE 97 @9Ar
| AT &Y fear § 1 9T AT
T QR % wn fe afx wddr &
Y WK A WA G, WifE awd
¥y AR Oar § o gF g1 & fad
WQ'-TTQI

NFaM AT WA T Ew
FT WTORY gAvaT g, RN w7 fe—

“ ... will participate in a sub-
stantial manner in the provision
for our non-project aid require-
ments besides continuing to enter-

tain requests for project assis-
tance.”
€ § arr-artee ¥ A § ay faegw

|T% § e 39 & sgraar 3 &N, AfwT
FrAT-HeTTAT & Wt § w7 0 @ fe
% ey oot oY A gw IEEr
ov A ¥ W A T T o
e & wrew & wfwsy w1 a1 "t
arrfrr WA o 3 oftw fear § et
ax & ww f dfee o fed
§T 39 w9 WA wern g f e
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[z10 1% wAvz7 wifrar]

- At ¥ oy A AT )
qret 39 Frearat ¥ A frar g
faaey w9t g7 qua W H § @ &
AT At 743 7 §, foad ¥ go
i 1 & 7, Adt a1 iy v T 77,
feT o T8 74T

TF &1 & A(EAT T GIYATT FT FTRTAT
FA4 At qr, gE fad@dy # @ @
TAMT FT FTATAT 97 a7 qT, AT
ofeear % Aq A7 T FT AT FA
# KA AN & 4,
gy wrdr fasrar & fory faox o a9
araT a1, qiar qry fawedt & fay ox
AT FILGAT F79 § q@4 ATAT 4T |
FET F1AX FT FrAFT T GV TIT 9T
f& fog® wrva & $gar IO w7
grfAfETT £71 a1 @, famd 446
FO¥ ®qq7 Fq7 Fqrqr aqrgar, fawd
151 FT wqar fa2wl & sawar wrgem,
3947 WY o= wfr ogdy, avar @
zg ®1 daex ¥ foy Wl savgme
F fay 747 qar qr, I@F FT
I Y, Arsat e faer 7 qunAt
¥ fod Y7 Tar gfeafaatar & Tmemg-
RwA F o7 Zomr, 57 9 F ¥ fadt &w
qriit & A& *e qEwar, Afeq o a9 a9
tfw A7 srvaA & fag fom aw &
STOFY PAAT 47, 77 FTEAT § AT
qAT & T FTIGTT, FTRTAT K7 qUA
TATA AT FAN, IT X wT geft wr
AraA | q,; Fafesa e § 97 ag wieeg
srawt feary am=m &

qHT T X A WA F W@ ST
¥ o T segwar § e o A
Harqer § 9, € AT, JAET FVr W@ d
f o Tofr-wrér wroam™ €, arw A
‘7 faeT & aX ¥ §9 wTw A w5
F W ar forat arEr e 6
F) & FTO7 39 X T XF 1 T QA-
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afs e T ™, wifs IF 6 T
T ¢, 5 faet A7 & qonafan) &
HT FTLGM T3 & 9 @R &, Iq § 397
ata W7 fe=y faad od, FerEE
faed 9, gafer a¢ @1a TE-gHE
ek fay qurA s gqwT RAwA AT E ¢
# 37 A #F g g, A¥ Iy wwae
Fawet & & a, aaroE @ g,
g FORTT AY VT CHTATE HIHTT
%\ 9y ®TETT AW A1 a1 uF ATE
U FwEr F fod T @
WX gE T AT §%F qofag
F fod aorht @, A Wk -
afra} #Y aETT E 1 HeY % W A wW
TF 9T W fear #93 7 gHTIATT AV,
FHIIATE F X FT HAT A9 FQ 9,
®R qg AT Y AT q/ A, F9
a9t ¥ gz a1Y &, wWifs sa% fad ot
@ qaT & & WmE q@r FWr g, T
AATHT A FT AT §, ATAAT AT H
AATEY KT IFHE FY AT FHAT

it fagwaT waw -
oTTR g Ty & )

Mo W ﬂﬂ!‘l’ m H r’ﬂT}
|TaY A 99 o @, IR areY a1 fed
& & X3 § e Fwr § Wown

Mr. Deputy-Speaker Order, order.

To M wAgT Afgar 0 WO
qEEi ¥ T A fE F QT
W WA | T %% 78 §——

(AT=T)

“If sufficient non-project aid
was available to us in a form
which permitted greater flexibi-
lity in the allocation of foreign
exchange, whose scarcity neces-
sitates the elaborate use of “admi-
nistrative controls today .. .”.

wafafrefes woi B aa w1 & fgrraelt
g A SR S mw @
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IR g war g wam A
wiforw qra A & N 7 ¢ 5 wdw
wTEEY & fod 1R g agraan
faw 9w, fr & ¥ s Titg @@
g 1 QWY o sgayT AET 97 wTAW AY
Ty, A gAY W WA, A AT £ F
@ ¥ IEAT T, IR, W
qTF HEHETIE, THE, FATOTATA] T
qTT FHET T9AT @, GET sqaeqr
«« fod &7 qam & 9 wrew fegamy
T §, IAE A1 H AT M g AW
¥ qrag ™ # T ey

16 hrs.
[SHRI SONAVANE in the Chair)

NAAET ZH N AET A 9T @R,
ag Sfr sfem g7 oA 15 AT
T ¥ Smar &Y e dxT waT ¥,
g I WW AE w afer | @
fiF wreaas wfa safe sframe 350 %o
Nwaders@r g 3509 15000
sToary | & ogi o fAeo §raw
Y ®T @, feamr A e
et §, SfeT & ag wgm 0@ 350 To
# ¥ 150-200 ¥ AN WX ¥
@ owr I §, W ARy Ay K &
qEa F g S W@ g | Iofa ¥
AW ¥ ATOTSAWEY AW AW €Y
e 8, oW fr 7w, fod fe
£ am framy &, R O A A gw
T ¥ | & guwan g e 7 faad ot
v & fasfaq 20 &, e wwe
& wwar fe a1t I fre ¥ T
3w IT® AT W AN €
fay & agy ey & f& g wor m@w
WA@Y IE FEE ® TIww
F, Pl A #Y, o A S
&1 gt &, FE @A W fR A
¥ Iy s farrd A% gfaare amer
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g1 17, fmd I &% ¥ faww Wi |
Afe @ araoz ot & ag wgm e @
¥ oguawT €1 Ay A FT T SEE,
NAOET AT, g AW OxY wifew w27m,
for® are awar § 1 Ay AT wifgy
A AW W | G s §
A & ¥ 98 w9 & T aody qrav g
qE HW! EF qIE FY qgW WA R, @
Fauiwr w1 AW A oqw oA ¥
HAET AT A 9 QAT 8, qW WO
I E, eE ATR & fay ! QA
1 Wfgd §@ aFgAT AR WY, A
Ut FEET ® AR quawT &
S A w@ waT wTA § 1w
7T 41 § wOH T AT T, o
AR @Y, T N AT FH TRIET K
TETH! FFTFA 8, T u wmAr g
£ vl w77 a1 ¢l TR A e wToE@
AT E TE ARY A A% WHAET W1
T R FATY nEIE A &Y

wamfa  wwEa LR 1o
REEY AATA FI |

o T W wWifigmr o ok W
0 T AAFEAE

WY ATET T §, IREY wio A
W1 gW AW A AT & A § Ay
aq 2w # fee gran 8, rawr O
feara = A 9 1 A wwer
fera s s A e ) s O
a1 wiwEr g faar & 37 A A AEET
AT § | T GRT TR A
2 3% afcr ¥ X qar WX Y
sfewsr ) FT=fegidIfA A
9 T SmA € wifom Y § 2
i g7 &7 1 o fr o @t v
A FT AATAT ARET ATA FATE MR
g@r 3, @, ofem whe
g &1 3 ¥ we & o fad
T W i gy § 1 B @Y s Wy
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a1 wTd & fag ot v oy T g g F & TEY awar 21 gETh Rfw
FG TEEATT EAIT | Afy far ¥ & T Nt & a9
W v W gt Iwe et & foft w7 & ©F awrt 2 § wifE

JEAT T QT R, IO W wro A | 9w
ot & oY ag F€ FiomT FEETC ofa
g, SueY gg ik WY T 1 w0
Seg & w0¢ T @ AT 9@
Ia% feow ¥ ¥@r ow A AT W #
N g dar w3 § IEH ¥ 7@ dvev @A
Weafmar T x®
amwwy Rataesndfe
A warT s e ) g
aet § fF wrr wT areht A oY R,
g g, d@ § Wi A A J@W
F A ¥ W E I F w9 @
Jader W W X W Y | T §X
TR s M
wA arey DY e gewre W ARt
qraat /Y 2w faner o @R |

wien w9 @ & e w9k
g f9y Hfa & ot F fr @wh g
wifes #fs aaw § 5 fom w1 39
foerr & g1 S ¥ §@ @YW
Wt §@ ¥ aifeft AR ¥ e
TR Afagt @ H 1 & guwar
g 5w gard aoeife e faege
fawwm, TO@ WX IgEEE W wTO
g ¢ 5w a feam A Sy @i §0
wfree §, 3% fag faew e
&7 FATT § 1w §, T AN IR
foq w1 saw w@ar & 1 WA
& A 3 fowr v § ) Afew wy
qare fs foeft ag & wie el aifesame
¥T Q¥T & IU Fife wrd ¥ K3fww
Afe @ sk saw @ smar §
Wam s aw @i WL @
W & g W) awiw & s ¥

™ S & A ¥ g8 AT aTet
Y TEAEEH & 1 ToawgH! 78 & e
AR wRfagl ¥ qwws § et o
N aE @i 9@ e dar femm @y
(ww®) wifs ¢oF ) @ w>T A
g1 T §, wofag & @Y wwrd A
ATEAT § | g EAGHAF A 9 qE
AR AN NI IAF @A
og @7 ¥aw ¥ | 99 FiE oF A
o€ @ a8t w71 g9 fewar faw maT gow
o|T g wwar & | AfeT fer Wt & @
T 1 faT w7 g 5 4 A smww
T ¥ oy Wt wqfae s e
TR wrafwal #F avs § I FAT A
Jaget € Y wfey @ (wrwaw)
g ar fwqr wg W@ g 1 gL Wy
N % ¥ I FIC A JAEw Ao
Y TIfgd @Y, I Jadw ) 7 v
wfgd Y (wwaww) gk T F L H
T ATH wTRT A N T &) K9w
DL R Rl S
@ § T ot 7w T & oA R
sagre gwr, & guwar g fe s w@
aragar I X I a9 fewr wT W
wesT 17 T4 frar | vafag & sgar
£ 5 g w0 A0 T W (swaww)
Hwg T AEOE e R WA #7E,
IR TN FT GET ®A | AR W
oY S Ay SaeR ad § W WY
s §, & Tl &

ot QY Wi (FgEAT) o I
v g fzar s

Shri Bhagwat Jha Azad (Bengal-
pur): Sir, I rise to a point of orden
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ot e W (IRE)
I 5 & Fr g R I i
g sAqiferdh ¥

o WrTew W o : At aga
T wgr ¢ & "o AT #Y aE & IR
- & | T 9w wwwa § v gg ofe-
¥ wer ¢ 7 WY W 9T WA wfom
Afeq 1 Wt @ wrk & fo 7 ot
o< § @ W ag wwer g ¢

Mr. Chairman: Shri Nath Pai....

Shri Bhagwat Jha Asad: Sir,
nave to give your ruling.

e amamnagy
I T ¥ 1 g g 6wy A Ay
T Y AT AEY § O way qg s g ?
arq & afay s ag wex qifaded
o aft & ? W ag oifadzd § aw
T 5§ fF wide 7T & wgew @ SR
& a@ ¥ Al §

Shri Rameshwar Sahu (Rosera):
Sir, what is your ruling? It is a very
objectionable term.

ot graamw fggdt  (Fw=e)
I FTRTAG ¥ ?

ot TrawTe aTR ¢ AT F AN
WY AT, IR FT 99 3

Mr, Chairman: I think he has said
it in a general way. He hag not re-
ferred to any particular individual.

Shri Bhagwat Jha Azad: Do you
mean to say, Sir, that without naming
anybody 1 can say that some of the
Members are goondas? Does it con-
form to the standards set up by the
Fouse?

you

@t gefaw I : (ARRw)
o e § 7

Y TriteTe e : wTox v d fe
R A & ¥ 5w 3 R v
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g & f& o S ¥ ag @, s

et & = WY avE F I T

TR W9 3g S s feam o

W AT WY WY g AN § WA e

Mo fmfat@z e

Mr. Chairman: The learned Doctor
did not mean that.

Shri Shree Narayan Das (Dar-
bhanga): It is not a question of
meaning, it is a question of what has
been said.

Mr, Chairman:
decision.
Nath Pai.

I have given my
Let us proceed now—Shri

Shri Nath Pal (Rajapur): Mr.
Chairman it is & pity that this very
important debate has been vitiated by
idological overtones. 1 was a little
pained to see that the cold war which
is, luckily for us, raging between the
two main contestants found its ex-
pression on the debate bn aid. I think
the whole problem of aid needs to be
examined and looked into totally free
from any kind of ideologica] conside-
rations, and the only touch-stone will
have to be whether aid or loan or any
other assistance we may seek from
any source serves our purpose or not.
1 am afraid, to that extent this debate,
at least to me, wag a disappointment.
1 shall try, during the few minutes I
have at my disposal, to restore a
perspective.

The only perspective and frame-
work in which we can examine the
whole thing is the nationa] interests
of this country. I should like to
express a little disappointment that
Shri Mehta when he landed in United
States of America, gpart from the
general purpose of collecting maximum
aid, made two declarations: that under
no circumstances, pressure or no pres.
sure, whatever the quantum of aid
given or withheld he is going to
change the policies of the country;
and, dly, at anoth ing he
said, that he was not going to sccept
devaluation. Both sounded good, and
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[Shri Nath Pai]

1 think he was honest about both the
statements he made. Bug I think it
would have been better, since he is
a very fine student of economics, if
he had looked at the facts rather than
reiterated what have been his long-
standing beliefs.

1 shall first take the question of
devaluation. I think his statement in
this House was that this Government
is not going to accept devaluation.
Shri Mehta surely—there are his old
books, his studies, his speeches in this
House—knows what devaluation
means. It is the depreciation of the
purchasing power of the rupee. I shall
only make a brief reference because
in his case it is not necessary to ela-
borate this point. I have got statis-
tical tables beginning with 1952-53.
The value of the rupee in the base
year 1952-53 is 100. Now what do we
find? Because of the rige in the liv-
ing cost index fhere is a reciprocal
depreciation in the purchasing power
of the rupee. 'Beginning with 1952-53
we find that the living cost index,
according to official statistics, is 169 or
170. What remains of the rupee today
is this, that in the open market of
the world the rupee is devalued and
devalued miserably. Shri Mehta, I
do not think had time to go and see
what his rupee could purchase at
Zurich, Geneva or any other world
exchange. He knows that howsoever
loud may be the proclamationg of the
Government of India that they are not
going to devalue the rupee, in practice
the world has pronounced devalua-
tion of the rupee.

That takes us to the very root of
the economic policy which is felt in
this major sector, that of holding the
price line. I know, he has always said
that there will be unavoidable in-
crease in the cost of living index in
a developing country but that does not
justify all the rise. One of my papers
15 missing in this confusion of papers,
Stherwise 1 could have shown how in
the years under review the rise in
prices has taken place in Japan,
Germany, US.A. and England—tour
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countries—and I would have taken
examples of one or two developing
countries and how that price rise com-
pares with the rise in prices in this
country.

What is more important for Shri
Mehta and this Government is not to
go on saying, which I think in his
cage is perhaps honest and sincere,
that we are not going to devalue.
What about the unofficial devaluation
of the rupee? What about the back-
door devaluation of the rupee? What
about the world devaluating the
rupee? It is these facts which he
must find himself and try to remedy
rather than go on saying that the
rupee wil] not be devalued.

Then, he has said that we are not
going to change our policy. I think,
a man of his standing and stature
should face this issue a little more
courageously and in a straightforward
manner. For 18 years we have been
trying certain policies.

Shri Asoka Mehta: In order to
avoid any misunderstanding, may I
point out that what I said was that
we are not going to change our policies
under pressure? We cgn change any
policies we like here, inside our own
country. It is a question of whether
we would do anything under pressure
from outside.

Shri Nath Pai: I am glad about this
cxplanation. Actually, the wording
was as he has pointed out. 1 agree,
the wording was what you now cor-
rect me. The latter part was also in
his original statement. I concede that
1o him. But I have to say something
about this.

We heard Shri Malaviya. Shri
Malaviya’'s was an unusually mild
speech. 1 expected some thunder and
fire from him, but it was not anything
like that from him. I hope he is here.
His was a simple and cogent plea,
“These are the policies which we had
been following; we made mistakes but
we felt that ag the policies are old,
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let us follow them.” The patient is
deteriorating, the medicine does not
serve any purpose but it is the old
medicine, the more we have the better
for us. That seems to be the attitude.

I think, the Government also falls
in the other extreme of this kind of
attitude. If you think that policy
changes gre necessary, statesmanship
and success of those changes demand
that courageously you adumbrate, ex-
plain and tell what those changeg are
and try to justify them in the light
of your experience. It is no use the
Government going on saying that.
Everyday we hear that. The other
day we heard the spokesman of the
Government, the Prime Minister, say
that there are no changes. You are
introducing changes. Why are you
shy about that? We may disagree
about the changes, but what is gained
by saying that there are no changes
in the policy of Government? The
Industrial Policy Resolution is being
changed. It may be for the better or
time may prove that it is for the
worse, but it is necessary that we do
not try to hide the basic truth eithes
about the aid or about the changes in
policy.

Having said this about these two
basic statements I will turn to ano-
ther thing. What is baffling with
regard to this statement ig this. We
were told by Shri Bali Ram Bhagat
in reply to a question with regard to
the total quantum and lay-out of the
Fourth Five Year Plan that it cannot
be said because we do not know the
quantity of the aid and in this state-
ment we find: —

“While the precise quantitative
disc on the e of aid
from Consortium countries had to
await the decisions on plan mag-
nitudes and plan allocations on
our part, there wag a clear appre-
ciation of the fact that over the
next five years, substantially
greater assistance than in the past
would have to be provided both
for more efficient utilization of
the productive capacity already
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What is happening is this. We get
into the vicious circle in a statement
like this. Apart from the slight con-
tradiction about it, Shri Mehta has
made, T think, a virtue of ambiguity.
I know the reasons for it. Perhaps
he wag not free to indicate it, but it
would have done a lot of good to his
mission . . .

Mr. Chairman: Would you not like
to hear the reasons from him?

Shrimati Reny Chakravartty: He
is speaking on behalf of Shri Mehta.

Shri Nath Pai: When 1 do that, 1
will have the guts. Shrimati Renu
Chakravartty should know that.

He should have said what are, the
failures. That he could not do.

Shri Asoka Mehta: Could not do
what?

Shri Nath Pai: Consistently you
avoided and evaded this issue regard-
ing the quantum that you expected
from them. You have given the ap-
preciation of the quantity expected as
Rs. 4,800 crores, but you have never
indicated apart from such substantia!
aid. Why? 1 know, perhaps therc
were reasons for you, but how has it
helped us after your visit? We remain
where we wcre. The Planning Min-
ister, his deputy or his colleague tells
us that we cannot adumbrate the plan
because we do not know the quantum
of assistance. We hear from the
Americans that they cannot announce
the quantum of the aid because they

do not know the quantum of the
Plan. We are getting into this, one
side points to the other, and the

House and the country remain where
they were. Mr. Asoka Mehta's state-
ment does not shed any light on this.

Now, there is another thing which
1 would like to point out here which,
1 think, Mr. Mehta should not be
offended at, pointing out it is no use
saying that it is inevitable. Where do
we stand with regard to the debt of
this country? Originally, a reference
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was made by Mr. Dandekar and I Shri Nath Pai: Yes, I am conclud-

would like to point out what steps
Mr. Mehtg propose to take, I know
the Prime Minister’s statement, aid to
end aid, and that reminds us of
another proclamation, war to end war,
and that war did not end the war.

We have made our position quite
clear that we do not fight shy of aid,
that we do not see the ideological
colour of the aid. We omly see what
is the aid we need and for what pur-
pose. Stiring is a word I dislike. But
here again, what has happened with
regard to the Government? There are
conditions. Why deny them? Why
not confess them? What is wrong
about them? No aid is given with-
out such conditions whatever the
source may be. You and some of
your friends did oppose the Soviet
Union who dig tell us with regard to
the magnificent Bokaro project which
We owe to them. We had two sides
of it. The Americans laid down con-
ditions—] remember, Mr. Chairman,
you also asking a supplementary—
that this will have to be done in the
private sector if the aid. is to come.
We remember that very well. Then,
we got the Russian aid. What was
it? At the very first instance, it was
clearly stated—and we fought on this
—that the Indians had to be associat-
ed. At one stage it was stated that
everything will be done by the
Russians including the quantum of the
total cost which cannot be challenged.
It does happen. Are you to condemn
them? What is happening ig this that
the conditions are being accepted by
this Government. What the Govern-
ment ig guilty of is that courageously
and honestly the Government is not
coming before the Parliament and
telling, under these circumstances,
these are the conditions. We want to
accept them, but I will say 1 do not
think these are justified.

.

Mr, Chairman: He should try to
conclude now.

ing.

Then, about the aid, I am sure about
the aid. My serious complaint is,
though Mr. Asoka Mchta talks in his
essay of the maximum effort, that we
are determined to put the utmost
effort in the task of assuring the struc-
tural revolution. I am afraid, if we
look at the total quantum of the aid,
it has been changing like this. In the
aid expectation, the Plan Memoran-
dum_ in October, 1964, talked of a
requirement of foreign aid of Rs. 3200
crores. In September, 1965, it became
Rs. 4000 crores and the Planning Min-
ister now says it ig Rs. 4800 crores.
If we deduct service charges of
Rs. 1350 crores, that leaves us Rs. 3450
crores and if we deduct another sum
of Rs. 450 crores, it leaves us Rs. 3000
crores of aid.

What about the resources that we
have to raise internally? Mr. Chair-
man, I do not know what is happening
about the building, the collecting, of
the resources internally. I am afraid,
we will be condemning ourselves to
perpetual aid, perpetual dependence
instead of aid declining gradually,
dependence being brought down gra-
dually, unless the question of internal
resources is tackled more manfully
than what the recent policies of the
Government indicate. I would like to
point out to Mr. Mehta that this has
an alarming significance. During the
Third Plan, in 1961-62, the total amo-
unt borrowed was Rs. 2316 croreg and
service charges were to the tune of
about Rs. 620 crores, that is, nearly
25 per cent were the service. In every
Plar, we depend for 25 per cent on
foreign aid. Is there any hope? I
would like to make an appeal to him.

Recently, in a war with Pakistan,
this country demolished one of the
slanders against India that five Indians
are equal to one Pakistani. This we
did on the field of battle. But unless
we can prove it in the factory or in
the fleld where rice is grown, we have
no future. Today, we have not the
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equals of the Russian factory worker
in our factory, nor is one Indian peas-
ant equal to a Japanese or a US or an
Italian or an Egyptian peasant. Un-
less there is an effort to increase pro-
ductivity and the resource-building
capacities increase, I am afraid that
this debate today will be surcharged
with ideological overtones or just be
a barren thing, and we shall not be
gelting anywhere. I hope the Plan-
ning Minister in his reply will try to
answer all these questions.

Mr. Chairman: I think we have to
conclude this discussion at 5 p.m. So,
I would request the hon. Minister to
reply now.

Shri S. M. Banerjee: I want to ask
just one or two questions.

ot wererde wedt  (faet)
aurafa 7EEw, www & w9 & aff
afer w& & w7 & aifs et wgEg 3
IO X A grav Y, T ¥ ww #
2 q§ qFATE | TF a9 AY TF TeAT
L4

Shri Asoka Mehta: I am afraid that
sufficient question have been asked
already, and I must have time to
reply to them.

Mr. Chairman: The hon. Minister
may just note the question and then
he can answer.

o weTITaC qredt ¢ L, A

% faae #Y I § Agar gigE, wOEr
aTaTAY £ I 9T A #

geY I a1 & g wrAAT WvgaAr
g fr famar 1965 & o= A% gTT
2w & FAT fadwi & ww 55 ww
*quT MO 97 /9 fRAT*T & I TIw
g & FT 128 WY fadet wwr
AT W 9T, A1 FrRAT A qIY wrwr H
QIET TH AT W7 GA FEIET HL
s qdfiw g vadfa g F AN AW
WA e o & 74 Irdwm 7w
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s g g fe N i ¥ gw wor X §
Iu% o e § 1 ow A xy W gy
SYTRTAR YT /THIA &1 Wy § X §
) X G ¥ www ¥ 3§ Ay aroer
# g o e ff WY Tt /% °
4 ¥ w7 H 3§ A IE g F
Wi agar & 1 gE A AT A § Ag
gfeiy 3T qv wY A X £ Wt
T W & I9% 39T ammE A
foad ot 9T ww w1 W wfaw
gy & sgar g e Qo st wox
W # o W wwl W awTiw
T F |

Shri 8. M. Banerjee: The hon.
Minister has stated that he ig not
going to change and India is not going
to change its policies because of any
pressures. I would like to know
whether he still feels, after the ferti-
liser deal and after his visit to the
USA and the assurances given by the
World Bank and the US Government
for helping this country on a non-
project basis, that our Industrial
Policy Resolution will be safe in his
hands or there will be an erosion into
it, and whether this aid from America
is not a new East Indla Company in
our country to capture our economy.

Shri Asoka Mehta: I am grateful
to the hon. Members for the valuable
contributions that they have made
to this discussion. We have been try-
ing to formulate our Plan and side
by side, trying to find out in what
way and to what extent we can be
sure gbout the external assistance that
we need. The two processes have
been going on side by side.

You will recollect that the first
memorandum on the Fourth Five Year
Plan was published in October, 1964.
After that, last year, in May, 1965,
when the Prime Minister of
India visited Moscow, it was felt that
we should take advantage of that
visit and explore with the Soviet
Union the possibilities of their assis-
tance for the Fourth Plan. Recently,
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the Prime Minister visited the USA
and it was, therefore, felt that oppor-
tunity should be taken to explore
with the U.S. Government and with
the World Bank and to find out to
what extent we can count upon their
assistance for our Fourth Plan. This
does not mean that either the Soviet
Union was invited to tell us what our
Plan should be or that we are invit-
ing anybody else to tell us what our
Plan should be.

Last year, I had gone to the Soviet
Union. and various projects were
agreed to. It has taken one year for
them to be technically examined and
we find that some of the projects that
we had agreed to may not be feasible.
For instance, last year, one of the
projects or one of the industries for
which we were most keen on getting
co-operation from the communist
countries was the fertiliser industry.
We were assured that we would get
a fertiliser plant, at least one fertiliser
plant in the Fourth Plan. We are now
informed that it will be possible to
put up a fertiliser plant only in the
beginning of the Fifth Plan. It js al-
ways useful to explore, to discuss, to
find out what is possible and what is
not, and what will be the difficulties
in future.

A question has been raised by my
hon. friend from the Jan Sangh, ‘How
is it that documents not available to
us, to this Parliament or to this coun-
try. were taken to the World Bank
and shown to them?’ Not one single
scrap of paper which is not avail-
able to you was taken there. With
what we have, we are willing to sit
down and discuss with them, and when-
ever they ask questions, we try to
clarify what our point is, whether it
is in Moscow, Washington or any other
capital of the world where this kind
of negotiations have to be carried
on.

My hon. friend. Shri Nath Pai. said
that we seem to be caught in g viei-
ous circle. There is no vicious circle
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in it. The Plan is being drawn up.
we are going ahead with it. If we had
come to you with the whole Plan
ready with Rs. 4,000 or Rs. 4,500
crores of external assistance provided
for in it, you would have rightly
agked, ‘How do you know you will
get it'. You would have characterised
it is a ‘paper’ plan. Where are all the
statements. My friend, Shri Nath
Pai, and other very able and eloquent
members on the other side would
have brought in any number of press
clippings which go to show that the
aid-giving countries have been saying
that they are fatigued and they are
not inteested in this. We would have
been told that we were proceeding on
the basis of an unrealistic plan. When
we go about to make sure that the
necessary amount of understanding and
assistance will be forthcoming, we are
told, ‘You are deciding things without
consulting us’. 1 just do not under-
stand. Please lay down the proce-
dure, how we should proceed about it.
1 say all final decisions will be taken
by you and by you alone. But whe-
ther for a particular project or for a
particular scheme, the World Bank
wants to assist ug or not, that we must
find out and surely the World Bank
has the right to decide what they
want to assist or not. They will ap-
praise it and decide that. We may
come to the conclusion that our Plan
is satisfactory to us, but there are
pasts of it which they do not like.

My hon. friend. Shri Malaviya, said
that the World Bank and the us
Government do not help public sector
prejects.  That is not so. They do
20t help certain kinds of public sector
projects. In the case of all infrastruc-
ture projects. whether it is the ques-
tion of ports. or the question  of
railway transport or the question of
power stations, the Wor]d Bank and
USA are willing to help. Industries
they are not willing to help.

We are sceking cooperation from
various countries because our needs
are varied. We try to fit their response
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within, as it were, the whole broad
framework of our requirements.

So there is no point in saying that
they decide. That we will do. But
surely they have the right 1o choose
in the plan we draw up in which area
they will assist, in which segment
they will not. That is all that is being
sought to be done.

Again it is asked: Why are we
asking for so much aid? Are we not
becoming dependent on other count-
ries for aid? I realise that we are
asking for a substantial amount of
aid. Shri Nath Paj quoted a num-
be:- of figures if I had the time, 1
would have explained to him as to
how there ig pot much inconsistency
in these figures. Why are we asking
for this substantial amount of aid?
Because if we look at the whole cycle
of our development, beginning with
the First Plan and ending with thc
Fifth, the total transformation of our
economy has to be brought about
within this period of 25 years. When
I talk about structural transformation
I am talking about a stagnant economy
being coaverted into a dynamic on:
capable of moving forward continu-
ously on its own steam, a self-reliant
economy. Whether agriculture has
been changed, whether it is the indus-
trial structure that has been changed.
whether it is the transport system
that has been changed, everything has
to be provided with that basic where-
withal whereby future developments
are possible on itg own.

Take modern transport. In the nex:
five yea:s, for any development we
want to make of modern transport, we
do not have to look to outside for as-
sistance, because we shall be gble to
produce al] the requirements in our
own country. Likewise, take power.
Any expansion of power programme
We want to put through can be com-
pleted on the basis of self-reliance
during the next five vear plan.

VAISAKHA 27,

1888 (SAKA) Minister’s Visit
toU.S.A. (Dis.)

In sector after sector we are achiev-
ing self-reliance, which means inde-
pendence from foreign sources. But in
order to achieve jt there is g period
of what one calls bunching of invest-
ments. Today we have to steel and
we have to impo:t steel because we
do not piroduce enough. We have got
to set up steel mills, we have also
got to set up industrieg which will
produce steel plants in the country.
This kind of gimultancous investments
have to be made.

17430

Shri Dandekar suggested: let us
only finish the projects that we have
in hand and pot worry about future
projects. What would happen? Where
will we if our fertilizer requirements
exceed one million tons, if it becomes
1} or 2 million tong as the economy
picks up? If you are pot planning.
if you are not building your steel
plants, your fertiliser plants, or the
plants to build your fertiliser plants.
where will you be?

Immediately there is the big prob-

lem. paucity of foreign exchange, an
acute balance of payment crisis. In
order to get out of the balance of

payment crisis, ijn order that we arc
not constantly hamstrung by our in-
ability to get the things that we need
to provide new tools, to evolve new
techniques, to increase productivity, to
achieve that rate of growth that some
of our friends have referred to, it is
absolutely necessary that we build up
in this country the capacity to pro-
duce all the material that we necd, all
the machines that we need, all the
chemicals that we need, all the engi-
neering goods that we need for the
purposes of this self-generating eco-
nomy. Self-generating economy, self-
propelling economy, ig not just an
expression of patriotism, it is an ex-
pression ultimately of an effort at
transforming the whole structure gnd
the character of our economy. That is
what we are trying to do

In order to do that, we have reache
ed what I call the hump, the most
difficult period, where two things arc

happening. The earlier loans that we
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had taken were short-term loans, ten-
year  loans, which are called hard
loans. Why were they hard loans. Be-
cause the aid-givers also were not
prepared to understand that it would
require long-term loans for g country
like Indig or any other developing
country to move forward, We also
were not fully aware that it takes a
long time for us to develop the capa-
city to pay back these loans. So, many
of these early loans were for a period
of ten or twelve year with g high
rate of interest. That is why our
repayment liabilities are going to be
very large in the fourth plan. That
is their reason why the very nature of
the aid, the terms of this aid, are
being re-negotiated. When it is said
that pressure is being put on us, hon.
Members should realise that we are
putting far more pressure upon those
who have given us assistance and
making them not only agree to give
ampler gassistance to us, but on terms
which are far more favourable to us,
and on conditiong which would syit
the real needs of our economy. So,
when we do that, we have to realise
that in the fourth plan period the re-
payment liabilities are very large as
also the requirements to carry the
economy forward.

What has happened? Before we
started planning, our rate of growth
was about 1 or 1} per cent per year.
As a result of our planned efforts, our
rate of annual growth is 4 or 4} per
cent. We seem to be reaching a
plateau there. We want to have a
breakthrough. In the fourth plan it is
absolutely necessary that our rate of
growth is 6 per cent. Without a 6}
per cent rate of growth, all the dreams
that we have of social justice, all
the vision that we have of a changed
society, will remain unattended to.
Even the democratic structure of India
cannot be guarded, and the liberties
that we cherish cannot be preserved
unless we have a rate of growth of 6)
per cent. In order that we have that
rate of growth, it is necessary at vari-
ous places—it may be putting more
fertilisers in agriculture, it may be
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pushing forward some of the projects
of industrial transformation—to see
that these are pusheq forward rapid-
ly. Till then we will be depending
more on foreign aid. During the fifth,
sixth and seventh plans not only we
shall be dependent less and ‘less on
outside  sources, but after the fifth
plan we shall be self-reliant and we
shall start paying back what we have
borrowed. But you cannot expect
in a country inhabited by one-seventh
of humanity with such grim poverty,
that we can bring about this basic
transformation which has taken many
generationg in other countries, that
we can bring it about within a period
of less than 25 ylears without any
economic assistance from outside. We
can do it if you so want, but then
everything we produce in this country
must be exported, we must be prepar-
ed for rigours, for hardships, for sacri-
fices which it is not necessary for the
people to make. In the world commu-
nity jn which we live today, it is not
necessary to ask our people to make
sacrifices beyond those which are ab-
solutely necessary.

Then, Sir, the next question raised

s . . . (Interruptions.)
ot vy fomd (<) W fEAw
w3 @ & 5 @ &%, 9 i A ar

Tx R WY, Fawr @y ffoy ?

Mr. Chairman: Let us listen to the
Minister first; then you can ask ques-
tions.

Shri Vasudevan Nair (Ambalapu-
zha): The people of thig country are
asked to make sacrifices. They are
dying of starvation.

Shri Asoka Mehta: Therefore, let
us realise that the external agsistance
that we are gecking is not a substi-
tute for jnternal resources. We are
determined to raise internal resources
needed for the plan. The internal re-
sources peeded will be raised by the
effort of the Indian people. The ex-
ternal assistance iy being asked for
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purpose of meeting balance-of-
~ment difficulties. Unless we are
le to import a variety of these goods,

' variety of these machineries and
commodities our development for-
ward will be impeded and will be
pulled back into stagnation, Let me
here refer to two or three points.
Firstly, when we are asking for more
non-project aid, we are asking it not
because we want to liberalise, we
want to produce everything in the
country, consumer goods or luxury
goods there is no question of liberal-
ising imports to prodice luxury
goods. Imports are to be liberalised
in order to fully utilise the capacities
that we have built up to produce

16.47 hrs.
[MR. SPEAKER in the Chair]

machinery in this country, engineer-
ing goods in this country. Surely, we
are not going to permit our gbility to
build up projects, our ability to build
up machines, to set up industries in
this country to be impeded because
we have not got non-ferrous metals or
alloy steel or special steels. We are
liberalising jmports primarily to achi-
eve self-reliance so that where the
componentg are needed, we can get
components and build machineries
ourselves, build big power plants our-
selves. Bhopal would remain an
empty shell if we do not get all
the maintenance imports to get the
best out of Bhopal. We are at the
midpoint of devel 1t. Hon. Mem-
bers must realise that India is no lon-
ger undeveloped economy but it is
not set 3 fully developed economy.
We are at the mid-point of develop-
ment and our strategy internally and
externally is to be of a kind which
will make it possible for us.
(Interruptions.)

ot wy forwrd: At QT & T
o oTo aE wEE ¥

e wghew ;w9 gf

ot Ay forwd : w FAww @ QA
wifyg
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Shrl Asoka Mehta: Therefore, we
are a! the mid-point of develoymenl
and our aid requirements wil] be tal-
lored to our needs. Dr. Lohia suggest-
ed that what 1 have done is to give
up all projects and only get non-pro-
ject aid to help the Indian capitalists.
It only shows that Dr. Lohia hag al-
lowed himself to get out of touch with
the realities.
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Shri Asoka Mehta: Will you kind-
ly listen to me, Sir?

Shri Kishen Pattnayak (Sambal-
pur): You have no right to speak
like that. He shold learn parliamen-
tary manners . (Interruptions.)

Shri Bhagwat Jha Aszad: What
about his parliamentary manners? Let
us enjoy g good lecture.

oY Tre Wi =T : 9% A9 §9 AR
A e § a1 w7 fake w1 fomea

staid (weig) ;. wARd s
ew gt x4 3y A Sl |

A R : N agw 7f 8
et Jaw T 30 Y ) ag A A
& 7 f& o T aw gy § @
ag am £ oA Ak a3 v
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_Shri Asoka Mehta: Let me first
point out g 1fst of projects that was
read out by Dr. Lohia.

Mltd a2 RE

o AT ;a7 W W9 #
b aul

ot @Y : 77 1Y AT aw A w
It ag F90 ¥ 5 Ewd w9 @
& s 7

W AW ;T IEq g g e
N W I wEeA A E Ay o0y
wg ¥ 1 97 I off § s ag wiw WY
wara & ar 7 3¢ Sfr I A
Wi ot ot a8 g ) § I¥ WO
A EO

Shri Asoka Mehta: Sir, Dr. Ram
Manohar Lohia read out g list of pro-
jects. Those projects are not before
the World Bank, have never been
before the Worlq Bank. Ip ruspect of
these projects, we are pushing ahead
with assistance from other countries or
With our own resources. Those pro-
jects have been conceived by us.
They have not been thought of by
Dr. Ram Manohar Lohia. Those pro-
jects have been thought of by us, as
part of the structural transformation
that I am talking of. These projects
have been thought of by the Members
of the Government, gitting on this side
of the House, gnd those projects are
the children of our dreams and our
imagination. We are not here to listen
to denunciations from the other side,
to acquiesce in the denial of oppor-
tunity to push forward with those pro-
jects. These are the projects conceiv-
ed by us. He thinks that these are
other’s projects, which we propose to
strangle. They are our projects and
these we will build up. (Interrup-
tion).

Mr. Speaker: Or'der, order.
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Shri Asoka Mehta: Therefore, I was
answering the question specifically put
by Dr. Lohia and repeated by Shri
Limaye. I have answered those ques-
tions: that those projects are safe in
our hands.

Anyone who has any knowledge of
current events will bear me out that
to parsuade the World Bank to agree
to give nom-project aid or assistance
is a very, very difficult thing, because
the World Bank was established for
the purposes primarily to assist pro-
jects. That, they have been able to
do, because the logic of events and
our efforts at expanding gur resources
has convinced the World Bank as also
other aid-giving countries. The So-
viet Union was not prepared to give
non-project gssistance; we have had to
convince them, because very few
countries have today understood the
requirements of g country which is at
the mid-point of development; very
few developing countries in the werld
today have understood that. We are
today the pioneers of thinking on this
subject and when we do that, what we
get is, misunderstanding, misrepresen-
tation, distortion. I can assure you
that in these matters the projects will
go ahead and the non-project assist-
ance js to the community as a whole,
and it is not to help any capitalist;
it is to get the best out of our eco-
nomy so that we may become sgelf-re-
liant. We want to produce in this
country, the machinery and equipthent
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today; not after five years. That js
why 1 want non-praject aid.

Shri S, M. Banerjee: Go to Ramlila
ground and lecture.
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Shri Asoka Mehta: On this ques-
tion of external aid, it is argued that
it will distort the economy, the struc-
ture of our economy to that, my reply
is, “No, 8ir,” Firstly because our 70
Per cent of the project aid, according
to my calculations, w'll flow into pub-
lic sector, and it is going to be our
endeavour and it will be the effort of
this Government to see that jn the
coming flve years, the public sector
is constantly expanded. The one pro-
found guarantee about gocialism lies in
the fact that the public sector will
expand faster than it hag expanded in
the past. Secondly, the second big
chance that we have about socialism
is that our public finances will be
so organised that we shall have prio-
rity given only to jnvestment which
will give us a much faster rate of
growth. As I said, side by side, we
shall give priority to the needs and
the requirements of the poorer gec-
tions of the people, for the comfort
and the convenience that they need.
Every time my colleague, the Finance
Minister comes forward with a de-
mand for some higher taxes—the eco-
nomy grows more and more and the
national income growys from year to
year—and if we want to move to-
wards a new kind of social order, it
is necessary that g high proportion of
what ig being produced is saved, is
reinvested or is re-distributed—and
when this effort is made, when higher
taxes are being levied, who are the
people who oppose higher taxes? Who
are the people who challenge the
effert through fiscal measures, to
bring about the development _of the
country and the transformation of

the country?

I can assure you, Sir, that we have
been able to get the understanding
support of the Soviet Union, we have
been gble to get the understanding
support of other eastern European
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countries, we have been able to get the
understanding support of the western
countries, we have been able to get
the understanding support of the
Warld Bank. We have been gble to
get that support because they have
realised that there s & logic, there is
a relevance, there is an immediately
about whole programme relating to
the real needs of the country. No
amount of ideological arguments have
made it possible for them to find any
kind of loopholes in what we gre do-
ing. We have gone to these institu-
tiong and to these countries not with
a begging bowl but in order to con-
vince them that what we are donig
is in the iInterests of one-seventh of
humanity. If they help us we will
be able to do this faster, if they do not
help us we shall do it by our own
efforts. The course on which we have
decided to go, we are determined to
go forward. If we gre assisted we
shall welcome assistance from every
friendly source; if we are resisted we
shall move forward in spite of that.

I can end up by saying, Sir, that
as far ag this House is concerned, the
Congress Party has its course clearly
laid down. We gre determined to
move along that course of develop-
ment, of rapid dynamic growth, of

basic transformation of the social
changes that we desire. We shall do
it with the cooperaiton of the Op-

position Benches if it ig possible. and
in spite of them if it become neces-
sary.

16.58 hrs.

CORRECTION OF ANSWER TO SQ.
No. 1669 RE. QUOTAS OF RAW
MATERIALS TO BLACK-LISTED

FIRMS—Contd.

Mr. Speaker: In the momning. ques-
tions were put and the House wanted
to know the name of the Minister st
that time about whom a criticism was
made in the report of the Public
Accounts Committee. That communi-
cation has now been sent to me by





